RATASTHAN HIGH COURTE, JOHPUR

ORDER
o Esln (RISHA0/ 2009 0 Dane: 31022009
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Shri Prabodh Vashizhtha, RIS, whose services have buon repalriate:

fram (he post of Judge, Designatec. Court, Ajmer vide Governrasnt Oudey Mol S

(1)Nyav 2008 dated 31.03.2009, i hereby transfeiyed / posied as Judge, Printing,

and Stationery Embezzlement Cases, Jaipur with immediate effect.
il

Shri Anit Kumar Gupta, REJS, prosently posted as Judgs, Printing au

Starionery Embezzlement Cases, Jaipur, who has been appotnled as hember

(Judicial), Rajasthan Civil Services Appellate Tribunal, Jaipur vide Governms
Order No.F17(5Karmik/k-2/85 dated 30.02.2009, i hereby relieved witl
immediate effect to join his nsw assigoment.

NETE - The officers are directed to hand
; over charge in accordsnce with
arder No 247 1 dated 25.11.1998,
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